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(b) and (c). A statement contaiuing 
"the required information is laid on 
"the Table. [See Appendix III, an-
:flexure No.8). 

Educated U_plo:red 

ZU9. Shri MadhundaD Rao: Will 
·the Minister of Lahoar aDd Emplo:r. 
IIIIflIIt be pleased to state: 

(a) whether the number of educated 
unemployed has increased in Andhra 
Pradesh. during 1959·60 as compared 
"to 1958-S1I; and 

(b) what has been the elfect of ~e 

'acheme undertaken by Gov"rnment to 
reduce unemployment amonlst edu-
·cated persons? 

The Depu.t:r MlDlster of Labuur 
-(Shrt Abid All): (a) Yes. The uum-
ber of educated applicants on the 
'Live Registers of Employment Ex-
-changes increased from 30,290 at the 
,.,nd of December, 1958 to 32,429 at 
"the end of December, 1959. 

(b) Various Plan Schemes are 
..,reating additional employment op-
'JIOrlunities for the educated Illso. 

PublleatiODS Dlvlaion 

2150. Shri MadhasudaD Rao: Will 
·the Minister of lDformation "nd 
'BroadeastJng be pleased to state the 
net profits earned by the Publications 
.Division up to 31st December, 1959? 

The MtoIater of WDl'IIlatlon and 
:JIl'OIIdeastIDg (Dr. Keskar): It is not 
possible to give the net profits earned 
'by the Publications Division as it i. 
not maintained as a Commercial De-
partment and no profit and los! ac-
counts are kept. The total r~  ~n e 

from ~ of books etc. this year 
(upto 21st March, 1960) was 
Rs. 2a,04,358. 

indian Yogis Abroad 

2151. Shri D. C. Sharma: Will the 
'Prime MhIlster be pleased to state: 

(a) whether Indian YOII! are inl-
"P8rting yogic knowledge of b ~  

-control in some European countries; 

(b) whether it is under any of the 
schemes sponsored by Government; 

(c) if so, the details of the scheme; 
and 

(d) the names of the countrie. ia 
which they are impartinl training? 

The Prime MtoIater aDd MIDIster of 
Z,.terDaI Allain (Shrl Jawab..-Ial 
Nehru): (a) Government of India 
have no information about this. 

(b) to (d). Government "f India 
have not sponsored any such scheme. 

SterUng for Purehue of Paper 

2152. Sbrl V. P. Na:r..-: Will the 
Minister of Commerce aDd IDdaatr:r 
be pleased to state: 

(a) whether the Government of 
India have allocated any sterling for 
the purchase of paper; 

(b) if so the amount and date of 
allocation; 

(c) .... hether the allocation has not 
yet been utilised by State Tradinc 
Corporation; and 

(d) if so, the reasons therefor? 

The MlDlster of CoILmeree (Silri 
KaDWII'O): (a) No, Sir. 

(b) to (d). Do not arise. 

state Tradlag Corporation 

2153: Shri V. P. Na:rar: Will tile 
Minister of Commeree aDd IDdustr;r 
be pleased to state what was the 
total amount of demurrage paid by 
the State Trading Corporation in 19S8-
59, port-wise, for imports and the 
reasons therefor? 

'l'Ile MJnister of Commerce (Sbri 
KaDugo): No demurrage has bee. 
paid by the State Trading Corporation 
on imports during the year 1958-59. 

Labour Welfare ill U.P. 

21114. Shri SarJu Pude:r: Will the 
Minister of PilLllDiDr be pleased to 
state: 

(a) the amount of money which has 
been allotted to Uttar Pradesh for 




